
Central Administrative Tribunal 

Principal Bench, New Delhi 
 

OA No.3518/2017 
 

New Delhi this the 6th day of October, 2017 
 

Hon’ble Mr. Raj Vir Sharma, Member (J) 
Hon’ble Ms. Praveen Mahajan, Member (A) 

 
Geeta Yadav 

Aged about 30 years 
Group ‘C’ 

D/o Shri Dayanand Yadav 
R/o B-149, Roshan Vihar, Part-II 

Najafgarh, New Delhi – 110 043.                      

(Candidate to the post of Supervisor Grade II)  ... Applicant 
 

(By Advocate:Shri Ajesh Luthra) 

                                              VERSUS 
1.   Govt. of NCT of Delhi 

      Through its Chief Secretary 
      A-Wing, 5th Floor, Delhi Secretariat 

      I.P.Estate, New Delhi. 
 

2.   Delhi Subordinate Services Selection Board (DSSSB) 

      Through its Chairman 
      FC-18, Karkardooma Institutional Area 

      Delhi – 92. 
 

3.   The Secretary 
      Department of Women and Child Development 

      (GNCT of Delhi) 
      1, Pt. Ravi Shankar Shukla Lane 

      K.G.Marg, New Delhi.    ...Respondents 

O R D E R (Oral) 

 Hon’ble Mr. Raj Vir Sharma:  

  
     Heard the learned counsel for the applicant. 

2.  Learned counsel for the applicant submitted that the applicant 

preferred a representation dated 14.09.2017 which is pending before the 

respondents and without deciding the representation of the applicant 

respondents are intending to close the selection process. Learned counsel 

further submitted that as per vacancy advertised and result declared if the 
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respondents fill the entire vacancies, the applicant as per result, will come 

within the merit of selected candidates. 

3.    Under these circumstances, it will be proper to direct the respondents 

to decide the aforementioned representation of the applicant within a 

specific time frame and not to close the recruitment process till they decide 

the representation of the applicant.  

4.     Accordingly, we dispose of this OA by directing the respondents to 

decide the aforementioned representation dated 14.09.2017 moved by the 

applicant within a period of six weeks from the date of receipt of a copy of 

this order. We further direct that till the representation of the applicant is 

decided selection process shall not be closed.   

 

 (Praveen Mahajan)                                            (Raj Vir Sharma) 
    Member (A)                                                         Member (J) 

 

/uma/ 

 

 


